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cENI az. iwiva NIST RAn V T RI BUNAL 
CALCUTTA BEI'EH 

No. MA 152/2000 
(oA 1198/96) 

Present. : Hon'ble Mr.D.Purkayastha,Judicia]. Member 

Hón'ble Mr. E.E'.Singh,Administrative Member 

BHABANI CHAKRABORTY 

a_vs.. 

UNION OF INDIA & oRs.(E.RLY.) 

For the applicant(s) : 	None 

For the respondents 	: 	Mr.P.K.Arora,counsel 

Heard on : 27.4.2000 	 Order on: 27.4.2000 

OR D E R 

D.Purkpypstha. J.M.:.. 

None appears on, behalf of the applicant. Therefore, 

M.A. is dismissed after hearingIvir. P.K. Arora,counsel appearing 

on behalf of the resporents. 
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• 	MEMBER(A) 	 MEMBER(J) 

a.m. 
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